Annexure-6

Name of the corporate debtor: ASB ENERGY SYSTEMS AND CONSTRUCTION PVT. LTD
Date of commencement of CIRP: 15.10.2025
APPEAL UPHELD THE CIRP: 04.05.2026
IST COC HELD ON 11.05.2026
LIST OF STAKEHOLDERS AS ON 05.05.2026

List of operational creditors (other than Workmen, Employees and Government Dues)
(Amountind)
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